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Report of the Joint Committee constituted bv the Hon'ble NGT in OA.No.
6312022 titled Saiad Rasool V/s Union Territorv of J&K

l) Hon'ble National Green Tribunal (NGT) Principal Bench, New Delhi in
its Order dated 02'd February 2022. in O/A No. 63/2022,, regarding
grievance in the application by the applicant Mr.Sajad Rasool against a group

called "Kashmir Off Road" ; an associate member of the Federation of Motor
Sports Clubs of India, who are using heavy motor vehicles, cars etc, in the

green pastures of Nagin Valley, Gulmarg, Tosamaidan, Doodhpathri,, Drung
etc and the movement of these sports cars in the pasture land is disturbing
flora, fauna of the area and also causing noise and air pollution, has passed

the following direction;

" Having regard to the seriousness of the allegations and taking
note of the photographs enclosed in the complaint, it appears

necessary to ascertain the factual position in the matter through
a Joint Committee of the Principal Chief Conservator of Forest
(HoFF) State of Jammu and Kashmir, SPCB, Secretary
Tourism-Kashmir and the District Magistrate of concerned

districts. The State PCB will be the Nodal Agency for
coordination and compliance. The Joint Committee may meet

within four weeks and undertake site visit and look into the
grievance of the applicant. Factual and action taken report
may be furnished within four months by e-mail at
iudicial-nst@gov.in preferably in the form of searchable
PDF/OCR support PDF and not in the form of Image PDF. List
the matter for consideration on 0510712022'.

2) In compliance to the above directions of the Hon'ble National Green
Tribunal, a meeting of the Joint Committee consisting of the Principal Chief
Conservator of Forests (HoFF), J&K, Member Secretary, J&K Pollution
Control Committee, District Magistrate/Deputy Commissioner, Baramulla,
Director Tourism, Kashmir (Representative of Secretary to Govemment,
Tourism Department, J&K), Additional Deputy Commissioner, Budgam
(Representative of District Magistrate, and other concemed officers (Special

Invitees) at Forest Complex, Sheikhbagh, Srinagar, on02-03-2022.

3) The Joint Committee consisting of the Principal Chief Conservator of
Forests (HoFF), J&K,, Member Secretary, J&K Pollution Control Committee,
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Additional Deputy Commissioner, Budgam, (Representative of District
Magistrate / Deputy Commissioner, Budgam), Deputy Director, Tourism
(Adventure),Kashmir (Representative of Secretary to Govemment, Tourism
Depaftment, J&K), and other concerned officers conducted Site Visit on 03-
03 -2022 at Doodhpathri.

4) The copy of Record Note of the Meeting of the Joint Committee held on 02-
03-2022 and Site Visit conducted on 03-03-2022, is attached herewith as

Annexure RI.

5) The Joint Committee consisting of the Principal Chief Conservator of
Forests (HoFF), J&K, Member Secretary, J&K Pollution Control Committee,
Sub Divisional Magistrate, Beerwah, (Representative of District Magistrate /
Deputy Commissioner, Budgam), Assistant Director, Tourism, Kashmir
(Representative of Secretary to Government, Tourism Department, J&K), and

other concerned officers ( special invitees ) conducted Site Visit on the Green
Pastures of Gulmarg, Nagin Valley and Drung on 13-05-2022 and at Green
Pastures of Tosamaidan on 14-05-2022.

6) The copy of Record Note of the Site Visits of the Joint Committee conducted

on 13-05-2022 and 14-05-2022, is attached herewith as Annexure RII.

Summary of Factual Position of the Green Pastures of Doodhpathri,
Gulmarg, Drung, Nagin Valley and Tosamaidan as observed by the Joint
Committee during the Site Visits conducted:

) No vehicular movement in the green pastures at Doodhpathri, Gulmarg,
Drung and Nagin Valley, was observed by the committee during the site
visit.

) No evidences of disturbance /damage to flora and fauna in the green
pastures of Doodhpathri, Gulmarg, Drung and Nagin Valley was
observed by the committee during the site visit.

) Evidences of minor surface disturbance
Tosamaidan were observed.

to the green pastures of

) No incidences of Noise and Air Pollution reported in the green pastures
of Drung, Doodhpathri, Gulmarg, Drung,Tosamaidan and Nagin Valley.
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) Reportedly no permission has been granted to any vehicular movement in
the green pastures of Doodhpathri, Gulmarg, Drung, Tosamaidan and
Nagin Valley including Kashmir off Road Organisation.

F Large portion of green pastures at Drung has been fenced by the forest
department in the year 2021 to protect and conserye the green pastures at
Drung and due to fencing no vehicular movement is possible in the green
pastures at Drung.

F A 7 Kms long Trek route from Drung to Danwas has been developed by
the Forest Department to promote trekking in the area and the trek route
is operational.

D Various afforestation measures and Chain link fencing has been done by
the Forest Department in the forest areas at Tosamaidan by which the
forests are protected from grazing and natural regeneration of Fir and
plantation of Deodar and Kail species were observed and appreciated.

Based on the observation of the Joint Committee made during the Site
Visits, the Committee would like to suggest the following:

1. Enforcing strict regulation of Tourism activities and there shall be no
vehicular movement in Green Pasture areas of Nagin Valley, Gulmarg,
Tosamaidan, Doodhpatri and Drung.

2. Green Pastures of Gulmarg, Drung, Doodhpaptrui, Nagin Valley and
Tosamaidan should not be allowed for movement of vehicles and steps be
taken to ensure enforcement which may require additional manpower for
implementation of any regulation mechanism to be put in place, in this
regard.
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Meeting of the Joint Committee Held on 02-03-2022 at Forest Complex, Srinagar, in
compliance to the directions of Hon'ble NGT in OA.No.63/2022.
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Site Visit of Joint Committee at Nagin Valley

Site Visit of Joint Committee at Nagin Valley
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Meeting of Joint Committee at Gulmarg

II

Site Visit of Joint Committee at Doodhpathri
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Site Visit of Joint Committee at Drung-Danwas Trek Route developed by J&K Forest
Department

Site Visit of Joint Committee at Drung-Danwas Trek Route developed by J&K Forest
Department
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Site Visit of Joint Committee at Green Pastures of Drung

Site visit of Joint committee at Green pastures of rosamaidan
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Interaction of Joint Committee with Local People at Tosamaidan
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E mail: mem bersecreta ryj kspcb(a)gmail.com

Record Note of the Meetins of the Committee constituted by the Hon,ble National Green
'l'ribunal GT) in OA No titled Saiad Rasool V/s U f of .I&K undcr thc

sh (; Chief [iorests
J&K on -03-2$22 at l-orest omDler. Sheikhtlash Srinas:rr and Sitc Visit of the
Committee on 03-03-2022 at Iluduanr.

Dav One: (02-03-2022)

A meeting'of the Comntittee constituted by the Hon'ble National Green Tribunal (NGT) in
OA No: 63 t 2022 titled Sa.iad Rasool V/s UT of J&K was held under the chairmanship of
Dr. Mohit Gera. IFS. Principal Chief Conservator of Forests (HoFF). J&K on 02-03-2022 at
Forest Complex. SheikhBagh. Srinagar.

The follorving otlicers (members) of the committee participated in the meetingt-

l. Member Secretary'. Pollution Control Committee. J&K.
2. District Magistrate i Deputl'Comnrissioner. Baramuila. (Through v.C)
3. Director Tourism. Kashmir (Representative of Secretary to Government. 'l'ourisnr

DepartmentJ&K)
1. Additional Deput,v- Conrmissioner. Budgam. (Representative of District

Magistrate. Budgam)

Besides the ahove otficers (Committee Members). APCCF (Chief Consenator of Forests-
Kashntir). Conservator of Forests. Srinagar Circle. Regional Director. J&K pollution Clontrol
Comtnittee. Kashrnir. Divisional Forest Officer. Pir Panial Division, Budgam. District Officers
of J&K Pollution Control Committee of Budgam and Baramulla Districts and Chief Executive
otficer of Gr-rhnarg Development Authority. participated in the meeting as Special Invitees.

At the outset' the Member Secretary. J&K Pollution Control Committee welcomed the principal
chief conservator of Forests (HoFF). J&K and all the participants to the nleering and briefecl
about the directions of the Hon'ble NGT in the oA No:6-i/2022 titled Sa.iad Rasool V/s IJT ol,J&K Dated 02-02-2022 and constitution of the conrmittee to ascertain the factual position in t6e
matter and the timelines stipulated by the Hon'ble Nc.t in this regard.

The Principal chief conservator of Forests (HoFF).J&K initiated the discnssion by refbrring tothe sinrilar nature of directions of the Hon'ble National Green Tribunal on the protection of'pastureland /grasslands in the state of Gu.iarat in the oA No: 366/20lg ( M.A..No:17g0/201g)
Dated 20-0-5-2021 and laid ernphasis on the provisions of Indian Forest Act.l927 and Jammu andKashntir Forest Notices regarding use of meadons and highland pastures, Regulations ofTourism i Eco Tourism activities. reporting mechanism in place regarding violations, andcorrecti'e measures taken by the stakeholder departments and stressed for adherence to thc( ),tYqlJ I'



tinrelines spccified b1"the Hon'ble NG'l'regarding site visit of the conrnrittee in the pasture lands
alleged to be disttrrbed by the activities of Kashnrir Oll' Road organisation and f'urnishing ot'
laclual ancl aclion taken report b)'the committee to the Hon'ble NCT.

]'he AI'C'CF (('hiel Conservator ol' Foresls. Kashmir) brief'ed that the Kashnrir Ol'f Road
Organisation conduct adventurc activities in the Kaslrmir valley rvith active participation ollargc
ttutlrlrer ol'!'outl] and follorving in social n.redia. ]le flrthcr stressed firr assessnrcnt ol'carrying
capacitl' ol nreador.vs/pastures lbl tourism acti'r,ities and laid emphasis on the coordinated eflbrts
of Forest and Tourism Deparlments lor regulating sr.rch type ol'activities in the Forests apd
'l'ourism areas and suggested lbr the involvement ol'locals irr promotion ofEco Tourism in these
areas wilh their inclusion in the requlation mechanism.

The District Magistrate/Depull' Comnrissioner Baramulla apprised that the pasture areas ol
Gulmarg and Dlttng oi his district jurisdiction are under snorv and extent of alleged danrage
car.rsed b1" Kashmir otr Road organisation can be assessed only atier the nelting ol snorv and
stressed that the Highland Green Pastures should not bc. allou,ed tbr adventure tourism and an
action plan is required to be prepared on the basis ol carrying capacitv assessnrent. []e alscr

suggestc'd that the aclion plan also shall address tlie additional nlanpower requirement tbr
inrplenrentiititx ol'an1 regulation nrechanisnr to be put in place.

l he Directol Tourisnt. Kashrnir enlisted lhe procedure lbr allorving permission to the
organisations and trekking groups t'or undertaking tourisrn activities as per nomrs in voguc- and
apprised thal the l-ourism department usuallv issue conditional pernrission sub.iecl to turthc-r
pernlission liom Forest Departnrent. District Adnrinistration. Wildlif'e Departnient and other
concerned huthorities. and apprised that rhe Tourism Department has not issued anv pemtission
to Kashmir Oif Road Organisation for conduct ol'any Tourism activity in the green pasture areas
of Nagin Valler'. Gulmarg. Tosamaidan. Doodhpatri. Drung etc. lle further reveale{ that the
demand of'tourisnr is grorving in Kashmir by rvhich more employment opportunities are being
plovided to lhe local )'outh under Mission youth programme and highlighrecl about thc
guidelines issued fbr Trekking in designated Trekking Routc-s in Kashnrir valley l,ith Crouncl
level r-nonitoring by Monitoring Teams. He also stressed tirr carrl,ing capacily, assessnrent ol'
nreadol's,/pastures and cootdinated ef-lorts of Forest and 'fourism [)epartntents and District
Atlminislration in regulation of lourism / Eco'Iourism acti\.ities and to check the adventure
toruism actir ities.

The Additional Deputv Corlrmissioner. Budgam apprised about the regulations imposed by the
district adnrinistration Budgam on various tourism activities like permission of only registered
organisatiops and associations are allowed for trekking in designated trek routes in tourism areas
and laid emphasis on regulating the movemenl of vehicles in Tourism areas and stressed fbr no
damage of green pastures and assured active cooperation of the district administration Budgam
in inrposing ol regulations in this regard.

The Regional Director J&K Pollution control committee Kashmir apprised the chair that theDistrict officers of J&K Pollution control commifiee of Budgam and Baramulla districtshitherto have nol received any complaints of Air and Noise pollution from the public with regardto the tourisnl and adventure activiries in their respective.iurisdicrions and stressed fbr regulation

^ 
ot'rehicular ntovenlent in green pasturc areas.(,!
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'l'he Divisional l"orest Oficer. Pir Panjal Division. Budgarn apprised that no permission has been
given by the Forest Department tbr conducting adventure activities in the green pastures ot'
'l'osantaidan and l)oodhpathri areas and briefed about various pro environmelt ancl atlbrestati6rr
nlcaslllcs carric-d out by'the Forest Department in these areas lbr the conserv:ltion ofpasturcs anc.l
lirrr-'sts altd highliglrted otr the construction ol'drains all along the roads to restrict vehicular
tll()vclnent in the green pasture areas. He also stressed lbr coordinated eflbrts of the Forest and'lirttt'isttl l)el]aflrrettts and District Administration Budgam in consenatior.r of the green plstures
and Ijorcsts.

-l'he ('hief Exectrtive Officer. Guhnarg Developrnent Authoritl, apprised that only during .lirnuarl.
l0I ll. the Gulnrarg Development Authority has issued pernrission to Kashmir ol'l' Road
Organisation fbr conducting Tourisnr Activities as per nornts tvithin the limits of Gulmarg
Developmcnt Authoritl and after that no permission has been issued to the organisation and
strr'ss!'d ,br development olTrek routes with specific regulations on vehicular movement in the
grcen pastures.

Alier threadbare discussion. the I'ollowing <tecisions rvere taken:

l. 'lhe Conrmittee shall conduct the first site visit to Doodhpathri Green Pasture area 6n
0-i-03-2022 to ascertain the t'actual position on ground and subsequerrt visits to other
areas shall be planned and conducted by the comrrittee within the stipulated time period.

l. Assessmcnt ol carrling capacitv ol the grcen pasture areas of Nagin valley. Gulnrarg.'l'osamaiclutr. Doodhpa(ri. Dnlng elc shall be conducted bv the concerned stakeholder
departnrents tbr regulating l'ourism,'Eco 'l'ourism activities in thesc areas belbre issuing
pL,rmissi0ns. in titur.e.

3. linforcing strict regulation ol' Tourisrn/Adventurc Activities and there shall be no
vehicular movemeDl in Green Pasture areas ol Nagin Valley. Gulnrarg. Tosarnaidan.
Dogdhparri. I)rung etc.

4. Strengthening the coordination oi Forest and rourism Departments. I'ourisnr
D!'\'elopnlent Authorities and District Administration in the conservation ofgreen pasture

1c1s of Nagin Valley. Gul.rarg. Tosamaidan. Doodhpatri, Drung and sirn'ilar ar.eas in
J&K.

1'he nreeting ended with a vore ofthanks to the Chair.

'l-u o: 0.r-03-2 2

As per the decision taken in the mcetirrg held on 02-03-2012. the commiltee con6ucted site 
'isiton 0i-03-1021 at [)oodhpathri. 'l'he fbllowing ol]icers (menrbers) of the comrnittee accornpanictl

the Principal Chic-f C'onservator ol Forests (HoFI--). during the site visit.:_

l. Member Secretary. pollution Conf rol Cornrnittee. .l&K.
2 Additionar Deput' commissioner. Budganr. (Represenlative of District. Magistrate. Budgam)
3' Deputy Director Tourisnr (Adventure). Kashrnir. (Representative of secretary ro

Govemment. Tourisnr Department,..l&K)

Besides the above oflicers ((iomrnittee Mernbers). ApccF (chief conservator of Forests.Kashrnir). consen'ator of Forests. Srinagar circle. Regional Director, J&K pollution controrCommittee' Kashmir. Divisional F'orest officer. pir pani-al Division. Budgam. District oflicer ol.J&K Pollution Control Committee. Budgam" Deputy Director., Forest protection Force. Budgam

3
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and chiel'Executive otrcer oi Doodhpathri Development Authority. accompanied rhe pCCF
(HoFF) during the site visit as Special Invitees.

()hst n'ations 0f the Com Ilt ittre during the Site Yisit nt l)oodhpathri:

I . The Grcen Pasture Area of Doodhpathri area has been tbund to be fully covered with
Snou atrd during the site visit t'resh snow thll also has been observed and the comrnittee
cotild not able to ascertain the factual position on ground.

l. Horses. iV{ules and t-eu Sno* Bikes are found to be in operation in the path I road area
with the permission ol rourisnr Depanrnent. Doodhpathri Development Authority and
District Adrninistratiorl. Budganr.

I)ecisions taken br the Committee:

Atier the site visit at Doodhpathri and taking into consideration of the snow cover in the area. the
committee unanimously decided to conduct the site visits in the green paslure areas of Nagin
Valle}'. Gulmarg. Tosamaidan. Doodhpatri. Drung etc atier nrelting of the snorv i1 these areas
during the nlonth of April 2022.

o)
K. llames r,

N4e ltl retarv

{

t2tr-Zf kr
&K Pollution Control Com ittee.

No: -.IKPCCNGT I l2.l / O22
Dared:- LJ- -03-2022 )

Copy fbr inforntation and necessary action to the::

I . Deputy Conrmissioner / District Magistrate. Bararnulla.
2. Deputy Commissioner / District Magistrate. Buclgam.
3. Conservator of Forests. Srinagar Circle.
4. Regional Director, J&K Potlution Control Contmittee. Kashmir.
5. Director. Tourism. Kashmir.
6. Additional Deputy Contmissioner. Budgam.
7. Divisional Forest Ofllcer. pir panlal Division, Budgam
8. Districr Ofticer. J&K pollurion Control Committee, Budgam.
9. District Oft'icer. J&K pollution Control Committee. Baramulla..
I 0. Chief Executive OlIcer. Doodhpathri Development Authoritl,.
I l. Chipf Executive Officer. Gulmarg Developmenr Authoriry.
12. P.s to Principal Chief Conservator of Forests (HoFF). J&K for inlormation of the pccF

(HoFF).J&K.
13' P'S to Secretary (Tourism) to Governmenr of J&K tbr information of the Secretary

Tourism.
14. P.S to APCCF/chief conservator of Forests. Kashmir fbr information of the ApccF i

CCF Kashmir.
15. P.A. to the chairperson. polution control committee. J&K f,or infbrmarion of the

Chairperson.
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Coyernnpnt of Janurru trhd Kashhit
J&K Pollution Control Committee

Jammrr/Srinagar
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In compliance to the directions of the Hon'ble National Green Tribunal, dated 02-02-2022 in oA
No:63/2022 titled Sajad Rasool V/s UT of J&K, the Joint Committee constituted by the Hon,ble
NGT Dr. Mohit Gera. IFS. Principal Chief Conservator of Forests (HoFF), J&K, conducted Site
Visit in the Green Pastures ar Nagin Valley, Drung, Gulmarg on 13-05-2022.

The following officers (Members) of the committee participated in the Site Visit:-

l. Member Secretan, J&K Pollution Control Comrnitree.
2. Assistant Director Tourism, Kashmir. (Representative ofsecretary to Government,

Tourism Department J&K)
3. Tehsildar, Tangmarg (Representative of District Magistrate / Depury

Commissioner. Baramulla)

Besides the above officers (commirtee Members), ApcCF (Chief conservaror of Forests,
Kashrnir). Conservator of Forests, Srinagar Circle, Regional Director. J&K pollution control
Committee, Kashmir, Divisional Forest OfIicer. Tangmarg Division, District Officer of J&K
Pollution Control Comminee, Baramulla Disrrict and chief Executive oflicer of Gulrnar.,
Development Authority, participared in the Site Visit as Special Invitees.

The Principal Chief Conservator ofForests (HoFF). J&K welcomed all the participants to the Site
Visit and brietbd about the directions of the Hon'ble NGT in the oA No:63/20?2 rirled sajad
Rasool V/s UT of J&K Dated 02-02-2022 and the role of the committee to ascenain the factual
position of disturbance of flora, fauna and also causing Noise and Air pollution in the green
pastures at Nagin valley, Drung and Gulmarg. alleged to have be done by Kashmir off Road
Organisation.

Alier the briefing, the comminee conducted site visit in the green pastures ofNagin valley. Drung
and Guhnarg and the observations ofthe committee are listed as under:

O n ati frh omml du eSi V itatN Va

The Green Pastures at Nagin va ey fa s in the Forest compartment 34 ofrangmarg Forest
Division.

1

V

Email: membersecretaryjkspcb@gmail.com

Record Note of the site visit of the Joint committee constituted bv the Hon'ble National
Green Tribunal (NGT) in oA No:6Jl2022 titled saiad Rasool v/s ur of J&K. conducaed
under the chairmanshin of Dr. Mohit Gera. IFS. principal Chief Conservator of Forests
(HoFF). J&K on l3-05-2022 and l4-05-2022.

D"" On",lJ-05-2022, Sit" Virit 
"t 

G.""o p".trr"r of N"sio Vall"v.D"roe. Grl.a.s,



2. DFO Tangmarg reported that no vehicular movemenl is allowed in the green pastures of
Nagin Valley.

3. No vehicular movement in the green pastures of Nagin valley was observed by the

committee during the site visit.
4. No evidences of disturbance /damage to llora and fauna in the green pastures of Nagin

Valley was observed by the committee during the site visit.
5. The District Officer Pollution Control Committee reported no incidences of Noise and Air

Pollution in the green pastures of Nagin valley.
6. The Assistant Director Tourism and Tehsildar Tangmarg have reported that no permission

has been granted (o any vehicular movement in the green pastures of Nagin Valle,r-

ineluding Kashrnir Off Road Organisation.

Obscrrations of the Committee tluring the Silc visit al f)runq:

l. The Green Pastures at Drung falls in the Forest Compartment 59 of Tangmarg Forest

Division.
2. DFO Tangmarg reponed that no vehicular movement is allowed in the green pastures of

Drung.

3. No vehicular movement in the green pastures at Drung was observed by the committee

during the site visit.
4. No evidences ofdisturbance /damage to flora and fauna in the green pastures ofDrung was

observed by the committee during the site visit.

5. The District Officer Pollution Control Committee reported no incidences of Noise and Air
Pollution in the green pastures of Drung.

6. The Assistant Director Tourisrn and Tehsildar Tangmarg have reported lhat no perrnission

has been granted to any vehicular movernent in the green pastures of Drung including

Kashrn ir Off Road Organisation.
7. The Committee observed that a large portion ofgreen pastures at Drung has been fenced.

The DFO Tangmarg reponed that the l-encing has been done in the year 2021 by the

Agrostology rving of the Forest department to protect and conserve lhe green pastures at

Drung and due to fencing no vehicular movemenl is possible in the green pastures at Drung.

8. The Committee observed a trek route during the visit and the DFO Tangmarg reported that

a 7 Kms long Trek route iom Drung to Danwas has been developed by the Forest

Department to promote trekking in the area and the trek route is operational.

Obsen'ations of the Committee during the Site Visit at Gulmarg:

l. The Green Pastures at Gulmarg falls in the Forest Compartment 37 of Tangmarg Forest

Division.
2. No vehicular movement in the green pastures at Gulmarg was observed by the committee

during the site visit.
.1. No evidences ofdisturbance /damage to flora and fauna in the green pastures of Gulmarg

was observed by the committee during the site visit.
4. The District Oflicer Pollution Control Committee reponed no incidences of Noise and Air

Pollution in the green pastures of Culmarg.
5. The Assistant Director Tourism and rehsildar Tangmarg have reported that no permission

has been granted to any vehicular movement in the green pastures of Gulmarg including
Kashmir Off Road Organ isation.
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6. The Chief Executive Officer of Gulmarg Development Authority reponed that no
perrnission has been granted to anv vehicular movement in the green pastures of Oulmarg
including Kashmir OffRoad Organisation and the green pastures/meadorvs at Gulmarg has
been completely fenced.

7. The Committee observed that the green pastures/meadows at Culmarg have been fenced.

Dav Tu'o: I {-05-2022: Si te Visil at Green Pastu res ofTosamaidan:

As decided on l3-05-2022. rhe commitree led by Dr. Mohit cera, pcCF (HoFF) conducred site
visit on l4-05-2022 ar gteen pastures of rosamaidan. The following officers (Members) of the
committee participated during the site visit:

l. Member Secretary. J&K Pollution Control Committee.
2. Sub Divisional Magistrate, Beerwah. (Representative of District Magistrate.

Budgam)
3. Assistant Director Tourism. Kashnrir (Representative of Secretar'- to Government.

Tourism Department J&K)

Besides the above ofllcers (Committee Members), APCCF (chief conservator of Forests,
Kashmir), conservator of Forests, Srinagar circle. Regional Director, J&K pollution control
committee. Kashmir. Divisional Forest officer. Pir Panjal Division. Budgam, Disrict officer of
J&K Pollution control committee, Budgam and Deputy Director, Forest protection Force.
Budgam accompanied the PCCF (HoFF).J&K during the site visit as Special Invitees_

C)bsen'atio ns of the Committee d rins the Site Visit at Tosamaidan:

l. The Divisional Forest Officer, Pir Panjal Division, Budgam reported that no permission
has been given by the Forest Department for vehicular movement in the green pastures of
Tosamaidan and briefed about various afforestation measures carried out by the Forest
Department in Tosamaidan for the conservation of pastures and forests.

2. Evidences ofminor surface disturbance to the green pastures ofTosamaidan were observed
by the committee during the site visit.

l. The District officer Pollution Control Committee reported no incidences of Noise and Air
Pollution in the green pastures ofTosamaidan.

4. The Sub Divisional Magistrate Beerwah and Assistanl Director Tourism have reported that
no permission has been granted to any vehicular movement in the green pastures of
Tosamaidan including Kashmir Otl Road Organisation.

-s. The commitee observed thar chain link tbncing has been done by the Forest Depanment
in the forest areas at Tosarnaidan by which the forests are protected from grazing and
natural regeneration of Fir and plantation of Deodar and Kail species were observed and
appreciated.

6. The DFo Pir Panjal Division, Budgam reported that the fencing shalr be extended to cover
the entire green pasture areas/meadows at Tosamaidan from the current year 2022-23
onwards and a special project proposal has been subrnitted to rhe Covernment for allotment
of funds.
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Alier rhe site visit at Nagin Vallev, Drung and Gulmarg the committee decided ro conduct the site
visits in the green pasture areas ofTosamaidan on l4-OS-2022.
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7. The Committee also interacted u,ith the local people at Tosamaidan and representatives ol
Tosamaidan Conservation Forum who extended full support to the Government in
regulation ofvehicular movement to Tosamaidan. They also requested full restriction on
vehicular movemenl on the meadorvs of Tosamaidan.

Decisions taken the Committee:

After the site visits at Nagin Valley. Drung. Gulmarg, Doodhpathri and Tosamaidan the comminee
unanimuusly decided the following action:

l. No vehicular rlovement shall be allowed in the green pastures of Nagin Valley, Drung,
Gulmarg. Doodhpathri and Tosarnaidan in order tO protect and conserve the green
pastures.

2. The Departments of Forest, Tourism, District Administrations of Baramullah, Budgam

and Tourism Development Authorities ofGulmarg and Doodhpathri shall rvork in tandem
for the regulation of tourism activities and ensure no vehicular movement on the green

pastures and forests of Nagin Valley, Drung. Gulmarg, Doodhpathri and Tosamaidan.

ct>v
K. Ram

NI

r.
retary

No: - JKPCC.NCTiI2I
Dared:-)b.0s-2022

Copy tbr irrformation and necessary action to the:-

I . Deputy Commissioner / District Magistrate, Baramulla.
2. Deputy Commissioner / District Magistrate, Budgam.

3. Conservator of Forests, Srinagar Circle.
4. Regional Director, J&K Pollution Control Committee, Kashmir.
5. Director, Tourism, Kashmir.
6. Divisional Forest Officer, Tangmarg Division.Tangmarg.
7. Divisional Forest Officer, Pir Panjal Division, Budgam

8. District Officer. J&K Pollution Control Committee, Budgam.
9. District Ofticer, J&K Pollution Control Committee, Baramulla..
10. Chief Executive OfIicer, Culmarg Development Authority.
I l. P.S to Principal Chief Conservator of Forests (HoFF), J&K for information ofthe pCCF

(HoFF), J&K.
12. P.S to Secretary (Tourism) ro Governmenr of J&K for information of the Secretan,

Tourism.
13. P.s to APCCF/chief Conservator of Foresrs, Kashmir for information of the ApccF / ccF

Kashmir.

14. P.A. to the Chairperson, Pollution Control Comminee, J&K for information of the
Chairperson.

{mq-rqr
I &K Pollution 

folttrol 
Cornmittee
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